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CENTRAL ADMThISTRATTJE TRIBUNAL 

BPNGALORE BENCH 

Seconti Floor, 
C.omrnercii Cornplcx, 
Indirenàjr, 
BPN GALORE 560 Qj. 

Dated; 3AR 1995 

APPLICAT ICN NO. 900 of 1995:. 

APPLANTS The Southern Region M.E.S.Employees Union and 
another represe.nted by its Secretary Sri.Kanthareju, 

v/s. 	G.E(F),Be11ary Rcd,Hebbal,Bangalore. 

RES.PQDENTS: Under Secretery,.Fliniatryof Derence,New Delhi 

	

and others. 	 . 	 S 

:TO. 	. 	 . 

1. 	 Sri.M.5.Pnandaramu,dvOc2te for 
1 	 Sri.B:.L.Nandakumar,dvocate, 

No.42,Second Plain Road,Gangenager, 
BengalOre-560 032. 	• 

	

- • 	 . Subject:- F.rwarding copies of the Orders passed by the 
• 	 • 	 Central Mministrative Tribunal,Bangalore-38. 

. ---xxx--- 

;• 	 • • 	 Please find enclosed her'with a copy of. the Order! 

Stay Crder/Intcrim Order, passed by this Tribunalin the above 

mentionád application(s) cn 21-03-1995. 
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'!! JUDII BRP4\'CHES. 	 • 



G~er_ d.  jW 
:. 	

N.GJD 

Date
WA 

 1 	 1 	 of Tribunal 	( 

PKSVC/T.VRMA 

21.3.1995 

I 	
r 	

ORDER 

5This application is not 

M. I 	
. 	 'i.ntainable.. Tb-Pp1idlts 

I 	
who are aggrieved musts appear . 	•.. ....... ...... •. 	.. 	 ••. 	. 	 .. 	
•: 	 , 	 L. 

. 	 . 	 . and not&jn a represntative. 

capacity. 	 APplicat4n 	is 

-•'' 	1. 
rejected. Shri Anandarrnu, now 

saXs that he will present 

application with all thf affec-

ted parties to the appication. 
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iiT1IIJ: 
MEMBER [A] 	VICE-HATRMAN 

us 
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_1' 	 Secttà. Off leaf 
Central Administrative IribuMi 

Bangalore Bench 
Bangalum. 
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